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HTFAH, AT FAFTIT T9T G HATAT
(TR S Tfereer )

St
S faoett, 3 TS, 2025

qr.#1.. 445(37).— tfaer aredt= gar srfafaam, 1951 (1951 %1 61) Y & 3 &t IT-4mer
(1) BTT 9&cd IRAT T START Fd g, g AT, T T & THel § G T qar (3d9)
e, 2007 & ST 3T Ferree F F o vaegr Rt ey gt 8, st -

1. (i) = TRt 7 AT T "qaT (J9) et gerae [, 2025 FET ST TR
(ii) T TR, orrEarT TSI § T THRTI AT AT qged g
2. AT Jormatae® 4T (3a+) Haw, 2016 -

(F)  TF TR F NN AIRATT TATEAE AT F TS AqAGET A ATAF AqT ATl Al F gatad
“STIHT-|-ATRT & H, qIT § TIH Fwidw § o arert “Rfgaestate F o o gae fiaq § & are
Faqedt wateat & o, Feterted staeataa BT S, 98-

4406 G1/2025 ()
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“frtgw
TR & qed 1 | S & & =T 17
ARSI S HigH § =< 15
JeTeT T Fa BfeT § wa< 15
- - A= | S A & w147

(@)  Fd9 % Al @O aedqr arer uki qigd AT G & AhE AT TeTEEE q4T F G
AATHTT |, a9 a7 Tai & garad S -11-90r @ #, “FifEa” & agaq o areft afafeaw & oo arferr
¥ fAferfaa sfaeafoa fBrar s, st -

LA & I=a/6 qr=a/37 qa=a

e wivreee 3w Foaex

[FT.5. 11031/03/2024- .93 .11 ()]

iy 91t g, s at=a

feroquft: g Fare, e 3 sraremr TS # vt A, faeie 08 frda, 20165 |r.#r.. /. 870(3)
F qgd TR 36 10 o ofiw qere=Ta Meforfea ar#n. /. gearsit g gonfaa fro o -

" ar.HRE. S| F . ar.#.R . arE
1. 1062 (1) 10.11.2016 17. 465(=1) 01.07.2021
2, 1178 (a1) 27.12.2016 18. 928(=1) 31.12.2021
3. 1194 (31) 30.12.2016 19. 182(3) 09.03.2022
4, 575 (31) 12.06.2017 20. 441 (=) 10.06.2022
5. 1382 (1) 10.11.2017 21, 619(z1) 05.08.2022
6. 1429 (1) 17.11.2017 22, 712(=1) 20.09.2022
7. 1585 (1) 22.12.2017 23, 758(z1) 30.09.2022
8. 566 (31) 15.06.2018 24. 930(=1) 30.12.2022
9. 819 (1) 28.08.2018 25. 98(=1) 14.02.2023
10. 1124 (1) 16.11.2018 26. 879(=1) 06.12.2023
11. 1222 (1) 19.12.2018 27. 368 (1) 04.07.2024
12. 218 () 13.03.2019 28, 445(31) 23.07.2024
13. 766 (31) 09.10.2019 29. 7(37) 03.01.2025
14, 813(=1) 30.12.2020 30. 79 (31) 27.01.2025
15, 51(=7) 28.01.2021 31, 117(=1) 04.02.2025
16. 108(31) 09.02.2021 32. 245(31) 21.04.2025
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MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS

(Department of Personnel and Training)
NOTIFICATION
New Delhi,the 3rd July, 2025.
G.S.R. 445(E).— In exercise of the powers conferred by sub-section (1) of Section 3 of the
All India Services Act, 1951 (61 of 1951), the Central Government, in consultation with the Government of
Sikkim hereby makes the following rules further to amend the Indian Administrative Service (Pay) Rules, 2007,
namely: -
1. (i) These rules may be called the Indian Administrative Service (Pay) Sixth Amendment Rules, 2025.
(i) They shall come into force on the date of their publication in the official Gazette.
2. In the Indian Administrative Service (Pay) Rules, 2016:-
In “Schedule II-Part A” posts carrying pay above the senior scale of pay of the Indian Administrative

Service under the State Governments, in the table, for the entry “Sikkim” occurring in the first column and
corresponding entries in the second column, the following shall be substituted namely:

“Sikkim
Chief Secretary to Government | Level 17 in Pay matrix
Additional Chief Secretary Level 15 in Pay matrix
Principal Secretary Level 15 in Pay matrix
Commissioner-cum-Secretary | Level 14 in Pay matrix”

(b) In “Schedule II - Part B” Posts carrying pay in the senior scale of the Indian Administrative Service under
the State Governments including posts carrying special allowance in addition to pay, for the entries occurring
under ‘Sikkim, the following shall be substituted, namely:-

Secretary to Government/Joint Secretaries/Deputy Secretaries
District Magistrate and Collector

[F .No. 11031/03/2024- AIS-II (B)]
BHUPINDER PAL SINGH,Under Secy

Note: The principal rules were published in the Gazette of India, Extraordinary, vide number G.S.R. 870(E)
dated the 08th September, 2016 and subsequently amended by the following GSR No. and date:-

S. No. GSR No. Date S. No. GSR No. Date
1. 1062 (E) 10.11.2016 17. 465(E) 01.07.2021
2. 1178 (E) 27.12.2016 18. 928(E) 31.12.2021
3. 1194 (E) 30.12.2016 19. 182(E) 09.03.2022
4, 575 (E) 12.06.2017 20. 441(E) 10.06.2022
5. 1382 (E) 10.11.2017 21. 619(E) 05.08.2022
6. 1429 (E) 17.11.2017 22. 712(E) 20.09.2022
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7. 1585 (E) 22.12.2017 23, 758(E) 30.09.2022
8. 566 (E) 15.06.2018 24, 930(E) 30.12.2022
9. 819 (E) 28.08.2018 25, 98(E) 14.02.2023
10. 1124 (E) 16.11.2018 26. 879(E) 06.12.2023
11. 1222 (E) 19.12.2018 27, 368 (E) 04.07.2024
12. 218 (E) 13.03.2019 28, 445(E) 23.07.2024
13. 766 (E) 09.10.2019 29. 7(E) 03.01.2025
14. 813(E) 30.12.2020 30. 79 (E) 27.01.2025
15. 51(E) 28.01.2021 31, 117(E) 04.02.2025
16. 108(E) 09.02.2021 32. 245(E) 21.04.2025
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